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Inter-State Road Transport

3426. SHRI K. PRADHANI: WiU
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) the contribution made by the 
Inter-State Transport Commission in 
improving Inter-State Road Transport; 
and

(b) whether there is any proposal 
under Government’s consideration to 
reorganise the Inter-State Transport 
Commission to make it more effective?

THE PRIME MINISTER (SHRI 
MORARJI DESAI): (a) The Inter- 
State Transport Commission has as
sisted in facilitating the free move
ment of transport vehicles on inter
state routes covering two or more 
States by persuading State Govern
ments to conclude agreements with




